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HIGH COURT OF JAMMU & KASHMIR AND LADAKH 
(Office of the Registrar General at Jammu) 

****** 
ORDER 

No: 3 (J~ o/J J.o:Z'l-/f-Cr · Dated:f0/o3J'~o~)-
The Judicial Officers as stated in Column No. 4 · (against each 

programme ) are hereby nominated to participate in the Special Training 
Programme I Refresher Course I workshops being organized by J&K Judicial 
Academy, on March 19, 2022, March 23, 2022 and April 23, 2022:-

s. Programme Name Date and Venue of Officers nominated 
No. the Programme to the programme 

(4) 
(1) (2) . (3) 

B 

c 

1. One day Special Training Programme J&K Judicial Academy, Judicial officers as 
on: Complex, Jammu on per Annexure A 

Writing Judgements and Orders 19.03.2022 at 10:00 
. Legal Reasoning A.M . 
.Research 
. Writing Style 
.Judgement Writing in Civil cases. 
.Judgement Writing in Criminal 
cases . 

. Chapter XXVII CrPC 

. Writing Miscellaneous Orders 

. Writing the first Order 

One day Refresher Course for Civil J&K Judicial Academy, Judicial officers as 
Judges Junior Division on 23rd March, Complex, Srinagar on per Annexure B 
2022 in order to update their legal 23.03.2022 at 10:30 
knowledge and to discuss practical A.M. 
problems faced by them in Justice 
delivery. Emphasis on conduct, 
procedure, application of law and 
drawing of interim, final orders and 
iudaements 
One day workshop on:- J&K Judicial Academy, Judicial officers as 
. Land Acquisition Laws Complex, Jammu on per Annexure C 
. Anti- Corruption Laws 23.04.2022 at 10:00 

A.M. 

By Order. 

;; ,.. ~;.. [..> tl-' 

(Sanjeev G pta) 
Registrar neral 

No:5/9?;>£.-6EJ/f{~/qJ Dated: (0/fJ!.>/J-oJ-l-
Copy to the:-

1. Pr. Secretary to Hon'ble the Chief Justice, High Court of J&l< and Ladakh. 
2. Secretary to Hon'ble Mr. Justice Dhiraj Singh Thakur. 
3. Secretary to Hon'ble. Mrs Justice Sindhu Sharma. 
4. Secretary to Hon'ble Mr. Justice Javed Iqbal Wani. 

................ for information of their Lordships 
5. Registrar Vigilance, High Court of J&l< and Ladakh. 
6. Director, J&l< Judicial Academy, Jammu for information and with the request 

to inform all the nominated Judicial Officers, accordingly. 
7. Registrar Judicial High Court of J&l< and Ladakh, Jammu/ Srinagar . 

.................. for information and necessary action. 



8. All Pr. District and Sessions Judges, UT of J&K. 
9. Nominated Officers 

...... for information and n/a 
lO.CPC e-Court, High Court of J&K and Ladakh, for information and with the 

request to upload same on the official web site of the High Court. 
ll.Incharge Library, High Court of J&l<, and Ladakh, Jammu/Srinagar . 

.......... for information and maintaining the record of the same. 

I
.? 1.1..-

(' 9 ... 7, .... /.,. 

Registrar() General 
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IS 0 II ICia ICer or t IC rannng rogramme on 
Annexure-' A' 

L. t f J d" . I Offi f I T . . P o Marc 1, 2022 
Name of the Judicial Officer Pnlce of Posting_ 
Mr. Y.P Sharma CJM Kishtwar 
Ms. Anjum Ara CJMRamban 
Mr. Vinod Kumar Sub Judge LRP High Court Jammu 
Mr. Pawan Shanna Special Mobile Magistrate R'liouri 
Mr. Sushi! Singh Special Mobile Magistrate Jammu 
Mr. Prem Sagar CJM Doda 
Mr. Ramesh La! Sub Judge Batotc 
Mr. Manzoor Ahmed Khan Sub Judge Surankotc 
Ms. Geeta Kumari Sub Judge Nowshcra 
Mr. Wajahat HussainQazmi Sec. DLSA Poonch 
Ms~ Rekha Kapoor Sec. DLSA Reasi 
Ms. Pooja Raina Sec. DLSA Kathua 
lvlr. Slahuddin Ahmed Sec. DLSA Samba 
Ms. Madhu Shanna Munsiff Majalta 
!Vlr. J eevan Kumar MunsiffBasohli 
Ms. A1ti Devi Munsiff Reasi 
Ms. Shabnam Sheikh Munsiff Billa war 
Mr. Shafeeq Ahmed District Mobile Magistrate (T) Udhampur 
Ms. Kamiya Singh Andotra Munsiff Kalakote 
Ms. Rimpi Rani Sub Registar Jammu 
Mr. Rafqat Hussain MunsiffThanamadi 
Mr. Ghulam Mmtaza District Mobile Magistrate (T) Rajouri 
Ms. Amandeep Kour Munsiff Forest Magistrate Jammu 
Ms. Shama Shanna t" Add!. MunsiffJammu 
Ms. Priyanka Mahaian Munsiff Chenaui 
Ms. Anania Raina Add!. Special Mobile Magistrate Samba 
Ms. Meera Bangotra 3n' Adell. Munsiff Jammu 

Ms. Asma Choudhary Munsiff Bishnah 
Ms. Urvashi Raina Munsiff Jammu 
Mr. Tarun Mah'lian MunsiffBudhal 
Mr. Rohit Sharma Adell. Special Mobile Magistrate Bilawar 

Ms. Shilpa Dogra Munsiff Sundarbani 

Ms. Poonam Gupta Munsiff Samba 

Ms. Neena Thakur Add!. Special Mobile Magistrate Doda 

Ms. Saloni Anand Munsiff; Banihal 
Ms. Shazia Chowdhary MunsifJ; Mendhar 
Mr. Arvind Manhas Munsiff, Gandoh Bhalcsa 
Ms. Arusa Chowdhury Munsiff; Ramban 

--
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L' t f J d' . I Offi IS 0 u I Cia Jeers 
Mr. Iabal Ratio Vakil . 
Mr. Tousf Ahmed Magray 
Mr. Zahoor Ahmed Ganai 
Ms. Lubna Sultan 
Mr. Sayeem Qavoom 
Mr. Fidah Hussain Nayek 

Mr. Junaid A11111ed Mir 
Mr. Shafio A11111ed Malik 
Mr. Faizan I Nazar 
Mr. Majid Farooq Mir 
Mr. Mohd. Ishtiaa Alam 
Mr. Javed Alnned Parray 
Mr. Imran Haneef Khan 
Mr. Easer-ul Nabi 
Mr. Shabir A111lled Malik 
Mr. Altaf Ahmed Mir 
Ms. Shavesta Nazir 
Mr. Shahber Ayaz 
Ms. Bazila Bashir Mir 
Ms. Danishta Shafi 
Mr. Shafiq Mushtaq Lone 

Ms. Fakhur-un-Nissa 
Mr .. Muneer A111llad Bhat 

Ms. Farah Bashir 
Ms. Uzma Amin 
Mr. Raja Arshad Hamid 
Ms. Mainaaz Qadir 
Mr. Altaf Al1111ad Mir 
Mr. Lakshay Badyal 
Mr. Kattar Singh 
Mr. Karan Biiyal 
Mr. Man Mohan Kumar 
Mr. Vishal Bharti 
Mr. Mohd Waseem Mirza 

Annexure- 'B' 
fithT .. P or e rammg rogramme on 23rdM h 022 arc 2 

Munsiff Tangdgar 
Sub Registrar S1inagar 
Munsiff Baranmlla 
Addl. Suecial Mobile Magistrate Panthachowk 
Munsiff Shopian 
Principal Magistrate Juvenile Justice Board Anantnag 
Addl. Charge (T) Court Anantnag 
Munsiff Pamuora 
151 Add!. Munsiff Srinagar 
Munsiff Pnlwama 
Munsiff Shangus 
Munsiff Chadoora 
Add!. Special Mobile Magistrate Beerwah 
Add!. Special Mobile Magistrate Kralpora 
MunsiffTangmarg 
District Mobile Magistrate (T) Srinagar 
Munsiff Kupwara 
3"' Addl. Munsiff Srinagar 
inu Add!. Munsiff Srinagar 
City Munsiff, Srinagar 
Munsiff, Magam 
District Mobile Magistrate (T), Sopore & Add!. Charge 
Munsiff Dangiwacha 
Add!. Special Mobile Magistrate, Ganderbal 
Add!. Special Mobile Magistrate Chaudusa & Add! Charge 
Bonayar 
Munsiff, Char-i-Sharief 
Munsiff, Budgam 
Add!. Special Mobile Magistrate, Awantipora 
Munsiff, Anantnag 
Munsiff, Tral 
Munsiff, DooiU 
Munsiff, Kangan 
Munsiff, Qazigund 
Add!. Mobile Magistrate, Pahalgam 
Add!. Mobile Magistrate, Kulgam 
Munsiff, Ganderbal 

Mr. Adnan ManzoorNaqashbandi Munsiff, Handwara 
Mr. Mudasir Bashir Munsiff, D H Pora 



.. 
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Annexure·- 'C' 

List of Judicial Officers foi' the Training programme on23rd of April, 2022 

S.No. Name of the officer Place of Posting 
1. Mr. R.K Wattal Special Judge Anti Conuption CBI Jammu 
2. Ms. BaJa Jyoti P.O J&K Labour & Indusfrial Tribunal 
3. Mr. Y ash Paul Boumey Principal District & Sessions Judge Udhampur 
4. Mr. Jaffer Hussain Beigh Principal District & Sessions Judge, Kathua 

5. Mr. Ashok Kumar Shavan Principal District & Sessions Judge Poonch 

6. Mr. R.N Wattal ' Principal District & Sessions Judge Reasi 

7. Mr. Y.P Kotwai Principal District & Sessions Judge Kishtwar 

8. Mr. Haq Nawaz Zarger Principal District & Sessions Judge Ramban 

9. Ms. Sonia Gupta Principal District & Sessions Judge Samba 

10. Mr. Rajinder Saproo 2"" Add. District & Sessions Judge Jammu 

II. Ms. Kalpana Revo Add. Dis\rict & Sessions Judge Rajouri 

12. Mr. S.C Katal Add. District & Sessions Judge Udhampur 

13. Mr. V.S Balm Principal District & Sessions Judge Bhaderwah 

14. Mr. Khalil Alnned P.O. Fast Track Court Jammu 
Chowdhary 

15. Mr. Suneet Gupta 3r" Add!. Sessions Judge (designated NIA Cou1t) Jammu 

16. Mr. R .. K Dubey Addl.District & Session Judge Anti Corruption Jammu 

17. Mr. Melnnood Alnned Add!. D&S Judge, Doda 
Chowclhmy 

18. Ms. Kamlesh Pandita Add. District & Sessions Judge Kathua 

19. Mr .. R. S ] asrotia P.O.MACT Jammu 

20. Mr. Sarfraz Hussain Shah Add. District Judge (Bank Cases) Jammu 

21. Mr. Balbir La! P.O. Fast .Track Court for POCSO Cases Jammu 

22. Mr. Ashwani Kumm· Ist Add. District & Sessions Judge Jmrunu 

23. Ms. Kusmn Lata Pandita Princial Judge Family Court Jammu 

24. Mr. Deepak Sethi Add. District & Sessions Judge Jammu 

25. Mr. M.Rafiq Chak Chahman J &K Sales Tax Appellate Tribunal 

26. Mr. Sw·inder Singh P.O. Fast Track Court Ramban 

27. Mr. O.P'rhakur One Man Forest Authority 

28. Mr. Smjit Singh Bali Add!. District & Sessions Judge, Matrimonial Cases 
Jammu 


